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Registration of Tobacco Growing Farmers 

822. SHRI V. HANUMANTHA RAO: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Tobacco Board is showing 
increasing reluctance to grant registration to 
farmers growing tobacco in Andhra Pradesh; 

(b) whether there is any administrative 
mechanism to ensure that farmers in 
backward and tribal areas in Andhra Pradesh 
get easy registration; and 

(c) the steps proposed to make the 
Tobacco Board accountable? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI 
BOLLABULLI RAMAIAH): (a) No, Sir. 

(b) All the Tobacco growers eligible for 
grant of registration as per guidelines 
formulated by the Board for the farmers 
including those in backward and tribal areas 
of Andhra Pradesh can obtain registration 
from the Board's Auction platform within 
whose jurisdiction the farmers grows 
tobacco. 

(c) The performance of the Tobacco 
Board is periodically reviewed at various 
levels such as by the Members of the Board, 
and by the Ministry of Commerce. Further, 
the Annual Administrative Report of the 
Board is placed before the Parliament. 

 

 

 


